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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance Report reference to order dated 07.08.2024 passed by
Hon’ble National Green Tribunal Principal Bench, New Delhi in OA No.
MA No. 48/2022 In OA No. 30/2022 Afsar Ali Vs State of U.P.

Respected Sir,
With reference to the above-mentioned subject in compliance of Hon’ble

National Green Tribunal, order dated 07.08.2024 Afsar Ali vs State of U.P. & Ors.
in MA in disposed of case No. 48/2022 in OA No. 30/2022. Compliance report is
hereby submitted for kind perusal and necessary action please.

Enclosure: As above.

Yours Sincerely

(Vikas Mishra)
Regional Officer
Copy to:

1. Member Secretary, U.P. Pollution Control Board, Lucknow for
information.

2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.

3. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi
for perusal and necessary action please.

4. Law Officer-1, U.P. Pollution Control Board, Lucknow for information.

-

Regional Officer

&=ilT Prferd © ATE0THOTHO—2, VIST—16, TYERI, TRIITATE—201012 BIF—0120—4160108
e « TC-12V, frfar @vs, Tiwell TR, @@Ts 226010
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

MA No. 48/2022

In
OA No 30/2022
Afsar Al APPLICANT
Versus
State of U.P. RESPONDENTS

Compliance Report reference to order dated 07.08.2024 passed by Hon’ble
National Green Tribunal Principal Bench, New Delhi in OA No. MA No. 48/2022
In OA No. 30/2022 Afsar Ali Vs State of U.P.

It is most respectfully showeth:
1) That, Hon’ble National Green Tribunal (here in after referred to as NGT) vide its

order dated 07.08.2024 in the above said matter has passed certain directions,

relevant portion is reproduced here under:
C 2. Rohit Kumar Executive Officer, Nagar Panchayat Dasana is present.
He states that STP is ready and will be functional by tomorrow and thereafter
standards will be met within a week. Let the STP be put into operation as stated by
him and after 7 days, UPPCB shall collect sample from the outlet of STP and submit
test Report within next one week.......................
2) That, in response to UPPCB letter dated 30.07.2024, a letter was received from
Executive Officer, Nagar Panchayat Dasna, Ghaziabad vide e-mail dated
06.08.2024 through which details of 100 KLD STP SBR technology has been
attached and informed the setting up the work of STP to be completed. The
Copy of said letter is attached herewith as Annexure-1.
3) That, in reference to above an inspection of site in question was made by official

from Regional Office, Uttar Pradesh Pollution Control Board, Ghaziabad on
14.08.2024. During inspection it was found that Nagar Panchayat Dasna,

\ 1
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Ghaziabad has installed STP consisting of collection tank, biological reactor,

treated water tank, ozonator, hydroheal reactor units while grit chamber, sludge

removal system and tertiary treatment were not found installed contrary details

of STP given by Nagar Panchayat, Dasna. Photograph of STP is given below:-

i
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4) That, during inspection it was observed that partially domestic sewage was being
pumped to collection tank of STP from temporary kuccha drain through loose
pipe. Further, it was also observed that the system established earlier for
pumping of effluent is still in place. Therefore, in case of overflow in the kuccha
drain the possibility of it being discharged into the storm water drain through a

pump cannot be ruled out. During visit photograph taken is given below:-

S 6PS Map Camera

Dasna Dehat, Uttar Pradesh, India

MGIG+MPR, Dasna Dehat, Dasna, Uttar Pradesh 207015, India
Lat 28.681694°

Long 77.5626656°

14/08/24 1216 PM GMT +05:30

5) That, during inspection STP was found operational except ozonator and samples
from inlet and outlet of STP were collected. The results of sample collected are

given below:-

Name of Samplin | pH Color Odour |B.O.D |C.O.D [T.S.S Total Fecal
STP g Point mg/L | mg/L |mg/L | coliform | coliform
MPN/100 | MPN/100
ml ml
100 KLD [Inletof |6.95 |Turbid Unpleasant | 93.0 |[280.0 [180.0 | 47x10" [33x10°
STP STP
Dasna | Outlet |7.38 |Turbid Faint 555 [230.0 [140.0 | 32x10" [21x10°
(Ghaziabad. | of STP

Remark:-As per results of sample collected from outlet of STP, parameters are not

complying the prescribed norms.

\
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6) That, during visit it was observed that a temporary kuchha drain has been
constructed near the pond which carries the domestic effluent coming from
nearby area of the pond which is connected to Dasna drain. During inspection
domestic effluent coming from the said area was not being found to be
discharged to the pond.

7) That, the De-silting work of the pond in question was found in progress and the
soil collected from De-silting work is being used for the construction of the
pathway/approach road to the Dasna pond.

8) That, UPPCB has issued show cause notice to Nagar Panchayat Dasna,
Ghaziabad on 30.07.2024 for imposing an environmental compensation
Rs.2,45,00,000/-. Imposition of such environmental compensation is under
process.

Therefore the above compliance report is submitted before this tribunal for kind

consideration and further necessary action as the tribunal may deam fit and proper.

(Anshul Sharma)
A.E.E.
UPPCB, Ghaziabad.
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Email ID-nagarpanchayatdasna@gmail.com
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So¥io—1281 fayfar wos MR,

TETS |
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/2024 fGi® 30—07—2024 & G5 USU B &1 HE P Sad UF B FRT TR
T STHAT W WSRO ATl &
YD SIT I D AR AR e e ? -

......... 6.it is also said that no sewer has been discharged in the pond and after
making a kacha Nalla, the same is being diverted

7.When questioned as to how and what manner, it has been diverted and
where it is now diverted, Executive officer who is present in person stated that it is
being discharged with the rain water drain constructed by PWD, on the side of
highways and ultimately meeting another sewer line.This step taken by concerned
local body is illegal and violates Section 24(1) of Water (Prevention and Control of
Pollution) Act, 1974 (hereinafter referred to as ‘Water Act, 1974') which prohibits such
discharge into a sewer......"

[®o | =1 @1 Sge=oT TSR]
o
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ST B TF A6 12.07.2024 & RT ATERSD 95
Ui fbar 2| ued weeor ¥ W0 Srfe}er g
MeT feAiP—04.072024 & &9 ¥ &Ny wrITey B
AHIRAT gRT W= e @1 Adeor feqie—15.07.
2024 P AT s TR dErgg e, HN
Suferfa # fopam mar qen e & e yTd drene
S FIEdT &9 W SN TRl SAE B B A B |
e 31 gfgea &3 s g9 § R e
ST U AT | 3 R H SfeemlY e g1
AT BREAT AT fF T H Ied wNe] SIEE B
TESRT T 100 BOTAOL0 & BT qHoS0G0
fermtomediT &1 Ry fRetie—31.07.2024 7% o faar i
T PRIAT T |

| TR Yo sEAT @ §RT 100—150 |
POUAOLI0 AT BT THoSIoU erfud
B FEod $) faar Ty B

IR ¥ W 8 b TR Uad, S 9 wid 89
el ERe, SHATE BT FARERT AT Rl e saver
D TR I B AEH N Roed T4 F T O <@T 2,
fSrae s 78 @ 9ot Toraen W AT yHE g |
wrfee B argfyma 9w 9 8 @ D
ﬁmowmgﬁaaﬁw T3 el & Mfya aMovo
AT 593 /2017 FUTAROT YReAT WY T 3§79 R
AE s g o1 # fR9iP—21.09.2020 ¥ UiRe scwr
$ g ofe feraa &—

We now sum up our directions as follows:

1. 100% treatment of sewage may be ensured as
directed by this tribunal vide order dated 28-
08-2019 in O.A. No. 593/2017 by 31-03-2020
atleast to the extent of in-situ remediation and
before the said date, commencement of setting
up of STPs and and the work of connecting all
the drains and other sources of generation of
sewage to the STPs must be ensured. If this is
not done, the local bodies and the concerned
department of the states/Uts will be liable to
pay compernsation as already directed vide
order date 22-08-2019 in the case of river

...............

Ganga i.e. Rs. 5 lakhs per month per drain, for |
default in in-situ remediation and Rs. 5 lakhs |

per STP for default in commencement of

setting up of the STP "
3R SA0Y0 HEAT 593 /2017 TATARY] Y& WAfT T
I M YMATT AE SOSAT d 3§ (g-id—20.12.
2023 # g emewr # Iftfa gea ofw fefaq &—
W e As observed in para 13 above, 100% treatment of
sewage/effluent must be ensured and strict coercive
action taken for any violation to enforce rule of law.Any
party is free to move the Hon’ble Supreme Court for
continued violation of its order after the deadline of 31- |
03-2018. This order is without prejudice to the said
remedy as direction of of Hon’ble Supreme Court cannot
be diluted or relaxed by this Tribunal in the course of

execution. PCBs/PCCs are free to realise compensation | °

AEIGY, Sa (9 @ IR H AR
AT B f

1— R st sRa st #
IR dre o 48 /2022, 30 /2022 JHIR |
| areh = Sodo W wiRd e ﬁ’fﬁﬁ‘

02—08—2022 @ TR 2 ¥ SferRaa NGT |
@ ey fedife 31 —01—2022 B NI
wfea M9 wewiy dgaa |l

( SPCB, Commissioner , Ghaziabad Nagar
NIGAM & D.M. GHAZIABAD ) P ffeqor
fasitd 12—03—2022 @1 fopar Tam v |

o IR I B aifdeNer # Aiford
qre Ho 48 /2022, 30 /2022 JAGER 3Tl
TE Sowo ® uiRg emew  f&Hie
02—08—2022 @ UK 3 ¥ Sfeafad ® fF

“3. In Compliance thereof ,the Joint

Committee inspected the area on 12.03.2022
and has submitted report vide email dated
10.05.2022. The relevant part of the report is
reproduced as under

Observations made by the joint
committee : & TTGVE ii P FFHV—
“ii. Mixing of local drain stream with pond
-1 must be prevented by diverting it into

deaenes dvain imimedintely .’

ggvga Observations made by the joint
committee @ point “ii"® SFIAT H
TV YT ST & GO H/E FawIY 2023
¥ $7 @ Srde By &1 #md AR
17 797 91 39 FeT @ [y TR TR
1T B gare @ A 78 &/

grer & g7 uv 78 ff oot g & I
TV gFIgd ST & FNRT HIE ATV
2023 © are@ & Fed g @il @
srrde frar o ver & 3% wafr 7 JoR0

§
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for violations but from 01-07-2020, such compensation
must be realized as per direction of this Tribunal failing
which the erring State PCBs/PCCs will be accountable.”

IT & SWNiem & e § a9y e gRT o
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49X5,00,000=2,45,00,000 / —(F9 &7 HRIs Uiy o
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Email ID-nagarpanchayatdasna@gmail.com
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HYDROHEAL TREATED " BIOLOGICAL
REACTOR WATER REACTOR
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WORK EXECUTED BY:
100 KLD hgSBR Waste Water
treatment Plant
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NAGAR PANCHAYAT DASHNA SiSeay - v~ =S ST
GHAZIABAD ( UTTAR PRADESH). == GHAZIABAD(UP)
Epe TECHNOLOGY PROVIDED BY:— )
QRN nraBrA ATOMIC RESEARCH CENTER DRW. BY. CHKD BY APPD.  REV. DATE
ASWAEN DEPARTMENT OF ATOMIC ENERGY
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‘Itemsandtechnicaldetails for100KTL.DHgSBR’

TECHNOLOGYBYBHABHAATOMICRESEARCHCENTRF,,BEPARTMENTOFATOMICENERGY,GO%’T.OF‘!NDIA
ProjectName-Total 100kLD hgSBRSTP-NAGAR PANCHAYAT DASNA

Note: Thelistofitemswillmay somevary after approvaliromBARC.

Parameters Raw Sewage ’ | TreatedSewage
pH 6.5-8.5 ) 6.5 -85

BOD 250- 400mg/ltr <10mg/itr
COD 300-450mg/1tr(Biodegradable) 230mg/lir

TSS , 250- 350mg/ltr S10mg/itr

Oil &Grease 20mg/ltr <10 mg/ltr
ResidualChlorine NIL | 1-3mg/itr
FecalColiform 1000000MPN | <100 MPN/100ml
NH4-N 25mg/lits S5mg/l
TotalPhesphorous UptolOmg/itr S2mgfl
N-Total 40mg/lits <10 mg/itr

NameofW. ork:Design.supply,installation,testingandcommissioningofplantcomprisingofmq:chanical,elcctrical,instrumeﬁtaﬁoﬂ
alliedworksfor hgSBRtechnology basedSewage TreatmentPlant100 KLD

S1. No. 7 AMpche miv Quantity | 100KLD |
1 ReactorRadiusin 1 30KL g -
HDPE/ZINCALUMINIUM = 8 |
Bioreactors: 30m’x1 No. 8 3
2 1 32KL s £
SewagerawwaterCollectionTank (RCC) o Q
3 Filtered/ElectroOzonationTank (HDPE) 1 49K L g— 5
/ZINCALUMINIUM . ‘7(};
4 TreatedWaterTank (HDPE) 1 42KL o
{ZINCALUMINIUM
5 Sludgecollection FILTER TROLLEY:1m" | 1 Im’
6. Base Civil Work , Site Cleaning, Soil 1 [
Excavation and filling Fan, Lights,
Railing/Fencing of Digesters, External
Lighting of Plant and Horticulture
Plantation.
Techanical
SL. No. Item Quantity | 100KLD Make
1 Pumps Ineach
2 SpecialSewagewaterPump, Rawwaterfeedpump, 2 50.m3/hr. b Kirloskar
FootmountedpumpFlow,Head-15.0 m - i
Disc screen Filtered Footmounted pump Kirloskar
Flow,Head- 15.0m 2 40m3/hr.,
Flowrate - 40.0m3/hr,Head-15.0m
Ozonation tank feedpump 2 30.m3/hr. irioskas =]
RootsBlower/AerationBlowerincludingmotor 5 Flowrate- Kay/ Shanti - a
Flowrate ~80.0m3/hr,Head-5.5 m 80m3/hr. ]
Filters |
Purification unit fitted with Atomic Ozone Manufactured
onBARCTechnology withvalid TT.Fully 1 L00G/H on
automatic ISROTechnol
withVCUnitanddisplaywithtestinstruments. ogyby
R&RInfra
Manufactured
OxygenConcentrator |0LPHwith2outletand 1 on
digitaldisplay yes ISROTechnol
ogy
B ByR&RInfra B
. AirpressureGauge 1 Inairline AIRON



Water Pressure Guage 2 | 30mm | LascoGerman
CPVC Pipeline with all connection fitting and 2 yes Care
fixtures
Neumatic valve A e yes Aashitwad ‘
quired
NRVbzass INLINE reqiisr - Yes Reputedbrand
. Airdiffuser I Mtrx 100
mm _
WaterLevellndicatorinGlass/transfibre 1 b @rreactoe
reactor
DO Metre 1 On Sigma or
reactor reputed brand
Zlectricalandinstrumentationcost
31. No. Item Quantity Unit [PRICE
: Electrical work:MCCpanel, RVMCC 1 Lot Lot Havel/ L&T
panel, VFD,cablingandcabletraylaying B
) PLC panels, Control panel 1 Lot Lot R&R
desk,DPtransmitters,DOsensor, levels Infra/Delta
€nsor,
'| Cablingandcabletraylaying -
3 Waterlevel Lasersensor 1 lot Lot Celeron
{ 16/21inchcolor HMIwith flowvisual 1 lot Lot Delta
) Power Phpreventer 1 lot Lot | L&T |
BiologicalCulture
l BacteriaCulturesupplyandfeedinreactor 1 lot Lot BARC/
in guidance of Bhabha Atomic Licensee
ResearchCentre,KalpakkamTN of BARC

Y
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CAIR" ON OFF TYPE 220V AC SINGLE PHASE ELECTRICAL ACTUATOR OPERATED UPVC BUTTERFLY
VALVE.

ELECTRICAL ACTUATOR DETAILS:

MANUFACTURER : CAIR EUROMATIC AUTOMATION PVT, LTD
BRAND / MODEL . CAIR/ MOD ~ BASIC
APPROVALS - DESIGN (TUV) /180 9001:2015/ CE / IEC
CHARACTERISTIC : ON OFF TYPE
TRAVEL : QUARTER 80°
INDICATOR : CONTINUOUS POSITION INDICATOR
PHASE : SINGLE PHASE
SUPPLY : 220V AC (210%). 50 Hz
BODY MATERIAL : ALUMINUM ALLOY
AMBIENT TEMPERATURE 140°C ~85°C
MOTOR INSULATION . CLASS F
PROTECTION CLASS ;1P 87 - WEATHER PROOF
LIMIT SWITCH .1 NO + 1 NC QUTPUT OF 220V AC
POSITION ON POWER FAIL . STAY PUT
MANUAL OVERRIDE : PROVIDED (KEY TYPE)
VALVE DETAILS:
BODY - UPVC
DISC : UPVC
SEAT :NITRILE
WORKING PRESSURE : 7 BAR
TEMPRATURE :80°C
END CONNECTION : WAFER TYPE
ReactorZinkAluminumTank Details
TECHNICAL SPECIFICATIONS OF SHEET

Wall Sheet Yield Strerigth 300 MPA,

Wail Sheet Tensile Strength  |340 MPA

Elongation 18%

Shest Corrugation Space 78 mmm

|Wall Sheet Corrugaton

Depth 18 mm

Thickness G & mm Each corrugated shest

Sheet Galvanize Coating Zire Alume ZA150

MOC of Sheel Zincalume

ROOF SPECIFICATIONS

I"M‘ Type Laif O mpactom Blo o by oo

[Bulk Density Ka ¢ cu . 1000 Kg 'm3

Sesmit Zone Zone W

Roof Angle a

Wind Speed 180 Kk

Roof Structure Hol aippad gatvan zed




TECHNICAL SPECIFICATIONS OF LINER

Weight /sg m. {G.8. K} 760 asm
Anti-Algae Stabilized Yes
Both Side PVC Food Grade |Yes
Thickness {mm} 0.8 mim
Waler-proofnass 200 PSi
Standard Colour Grey
Base Fabric High Teenacity Poivester filamen: yam
Temprature (-05 to +60]°C
|PH Range 31013
Tested 2 Kg/emz2 for any leaks

L i -
TANK ACCESSORIES WITH EACH TANK

lManuat Leve! Indicator 1 Nos

|Level indicator Cover 11 Nos
Liner - Reinforced PvC UV stabilized 1 Nos
Alluminiurs Internal Rope Ladder 1 Nos
Roof Access (600mm x H00) 1 Nos
Anchor fasteners G| studs for ring beam

fastening 1 Set
Hold Down Brackels HD Galvanizec 1 Sel
Harwdrail {Hot Dip Galvanized) 1 Set
Roof truss & Cross Trusses { HDG) 1 Set
Heavy Duty external _adder 1 Bet
External Ladder Cage Ring Gl 1 Set

Ntzzn.sﬂrmacu TANK {HOT DIP GALVANIZED)

linlet flange {HD GALVANIZED} 1 8et
~ |Outiet flange (HD GALVANIZED) 1 St
Overflow flange {HD GALVANIZED} 1 Set

Wail mounted dram fange {HD GALVANIZED} 1 Set

BIO- ONFIGURATION:-
No. ofcycle/day 6
No.ofreactor 1
~ Exchangevolume (EV)-m’ 65%
Deadvolume(DV)-m’ 35%
Totalliquidvolume(LV)-m” Asper size
Reactorsize(diameter)-m Asper capacity
Roactorheight(H) m +& OO N
Liquidheight(h)-m 90%
Deadvolumeheight—m 10%
Reactorconfiguration Reactor;:;gﬁﬁ;g/a}l;ss;;loﬂmk

TwinRootsBlowerTechnical

Technical
Presser .6-.7M Bar
Discharge 40t01000m3/hr.@6000mWC
Brand KAY/SHANTI 10
SuctionCapacity 75T0200m3/hr.
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DifferentialPressure 0.4Kg/Cm?>
Quantity As need
BlowerSpeed 1200t01440RPM
ShaftPower 1.2BHP
RecommendedMotor

5010HP/1440RPM
Drive V-BeltDrive
Cooling AirCooled
Duty Continuous
Dischargeline 40to60NB
OrientationFlow Vertical
Lubrication Bothsideoil*

MaterialofConstructions:

Casing CastironGR.-260FG.-210

CasingCover CastlronGR.-260FG-210

Rotor&Shaft ForgedSteelEN-19(B5970:1955)

Gears 16MnCR5,SpurDulyhardened&Ground
BaseFrame M.S.fabricatedChannel

Silencer M.S.SheetFilledWithGlass Wool
Bearings Anti-Friction(SKF&FAG)

Seat LipSeal

StandardAccessorieswithBIav!er

SlideRailtypeCommonBaseFrameforBlower&Motor

Drive&DrivenPulley

V-BeltGuardandSetofVbelt

PressureGauge

SuctionSilencer

SuctionFilter

SafetyValve(SpringLoadedtype)

FoundationBolts&NRY

11
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HDPETANKTECHANICALSPECIFICATION(VARYASPERCAPACITY)

Manufacturer R&RInfra
DENSITY@23° C 0.953G/CM3 !
MFI 190DEG. 0.45G/10MIN. o B |
YIELDSTRESS 21MPA ]
YIELDSTRAIN 10%
TENSILE MODULES
OFELASTICITY 800MPA |
TENSILECREEP 430MPA _ |
MODULES 240MPA
MOC HIGHDENSITYPOLYETHYLENEIMPORTEDRAWMATERIALS
TYPE VERTICALCYLINDRICALSPIRALL )
ELONGATION 10%
TEMPRETURE UPTO+8ODEG.
STANDERDCOLOUR BLACK
DENSITY DESIGNUPTO 1.9
SUTAIBLEIN ZONE-1CORROSIVELIQUIDS/ZONE-2SLURRIES/ ZONE-3SOLIDS
MAINSHELL(VARY ASPERCAPACITY)
OUTERDIMENTION ID2400 MMX6700MMHOR ASREQUIRED |
VOLUME 30KLORASREQUIRED
15/18/22/24/26/28/30MMTHKATO0.8/0.8/0.8/0.7/.7/0.6/0.5/0 SMMHEIGHT
SHELLTHICKNESS
OUTERFINISH SPRIALLDESIGNASASTINNERSSMOTHFINISH 1
INER FINISH SMOTHFINISH
. BOTTOM (VARYASPERCAPACITY)
TYPE FLATBOTTOM
DIMENTIONS OD2550MMX32 MMTHICKNESSORAS REQUIRED B
WELDINGDETAILS OUTERSIDE-10K/20K/30K/40K—INNERSIDE-20K/30K/40K o
WELDINGTYPE EXTURSIONWELDINGASPERDVSSTANDERD
OUTERSIDE-18NOSGUSSET ——— INNER SIDE12 NOSL-TYPE
STIFFNERS GUSSETS
TOP(VARYASPERCAPACITY)
TYPE _ CONICALX250MMHORASREQUIRED
DIMENTIONS OD2400X15MMTHKOR ASREQUIRED
WELDINGDETAILS OUTERSIDE-10K/20K~-INNERSIDE-20K o
WELDINGTYPE ' EXTURSIONWELDINGASPERDVSSTANDERD |
STIFFNERS INNERSIDF 6NOSI .TYPEGLUSSETS
NOZZELS(VARYASPERCAPACITY)
TYPE LONGNECK SLIPONFLANGE B
DIMENTIONS FOLLOWANSIB16.5
SIZES ASPERREQUIRED
MOC HDPEWITHMS GIBACKINGFLANGE
STIFFNERS 3NOSOUTERSIDEOFNOZZLEORASREQUIRED
ACCESORRIES(VARYASPERCAPACITY)
LEVELINDIATOR MANUALFLOTTYPE LEVELINDICATOR
LADDER MONKEYLADDERWITHSAFETYGRILLINMSEPOXYPAINTED
| RAILING OD 40MMPIPE RAILINGWITHEPOXY PAINTED
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Item No.O1 {Court No. 2}

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

(By Video Conferencing)
Miscellaneous Application No.4872022
IN
Original Application No.30/2022
Afsar Ali ...Applicant
Versus

State of Uttar Pradesh ...Respondent
Date of hearing: 02.08.2022
CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.
Respondent Mr. Daleep Dhyani, Advocate for UPPCB.

Application is registered based on a complaint received by Email.
ORDER

1. Grievance in this application filed by the applicant Mr. Afsar Ali is
regarding cleaning of pond opposite religious place of Siddha Peeth Devi
Temple at village Dasna, Parganan Dasna, Ghaziabad at Khasara nos. 2076,
2077, 2078 which has got polluted because of dumping garbage and
polluted water and is now a health hazard to all the nearby residents and is

also damaging the surrounding agricultural fields and crops.

2. Vide order dated 31.01.2022, this Tribunal constituted a Joint
Committee comprising of SPCB, Commissioner, Ghaziabad Nagar Nigam and
District Magistrate, Ghaziabad and directed the same to submit factual and
action taken report within two months. The relevant part of the order is

reproduced hereunder:-

“In view of the above, we direct the SPCB, Commissioner,
Ghaziabad Nagar Nigam and District Magistrate, Ghaziabad to



M. A. No. 48/2022 Afsar Ali Vs. State of Uttar Pradesh
-

look into the grievance. The State PCB will be the Nodal agency
for coordination and compliance. The joint Committee may meet
within one month and undertake site visit and look into the
grievance. Factual and action taken report may be furnished
within three months before the Ld. Registrar General, NGT,
Delhi by e-mail at judicial-ngti@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of

Image PDF and, if necessary, he may put the matter before the,
Bench for necessary directions.”

3. In compliance thereof, the Joint Committee inspected the area on
12.03.2022 and has submitted report vide email dated 10.05.2022. The
relevant part of the report is reproduced as under:-

“X X X X X X

Major Observations:

I As per revenue record/ information provided by Nagar
Panchayat Dasna, Pond is situated at khasra nos. 2076,
2077, 2078, Dasna, Ghaziabad, which is marked as
POND-1 in the satellite imagery of the said area attached
as Annexure-1. Areas of khasra no. 2076, 2077, 2078
are respectively 1.758-hectare, 3.376-hectare, 1.620
hectare. Thus, total land area of 6.754 hectare is
recorded as waterbody in revenue records, copy of
naksha-nazri provided by Nagar Panchayat Dasna is
attached as An nexure-2.

II. During inspection, Sample of pond-1 was collected and
analyzed in Regional Laboratory, U.P. Pollution Control
Board, Ghaziabad, copy of analysis report is annexed as
Annexure -3.

Photographs of pond taken during inspection are as follows:

20
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II. It was observed by the Joint Committee that there is water

logging on land situated opposite Devi Mandir temple,
Dasna due to low lying area and improper drainage
system in nearby areas, which is being disposed
temporarily into dasna drain through a pump set by Nagar
Panchayat Dasna presently. During inspection, pump set
was not operational and overflow was being mixed with
Pond-1.
EQ, Dasna informed that this low lying area is a separate
land piece from pond-1 and it is necessary to connect the
drainage system of nearby areas with the main drain
situated near NH-9 to stop water logging.

Photographs taken during inspection are as below:

IV. Joint Committee observed that there is water body inside
the premise of Devi Temple as well, which is marked as
Pond-2 in topographical map. EQ, Dasna informed that as
per revenue record, this pond is situated at khasra no:
2292, village- dasna having area of 2.187 hectare and it is
being maintained by Nagar Panchayat Dasna and temple
administration. No sewage was found being discharged
into Pond-2. However, hyacinth removal needs to be done
from said pond.

Photograph taken during inspection are as below:

V. It was observed by the Joint Committee that another water
body is situated adjacent to said pond-1 which has been
connected with pond-1 through conduit pipe line, which is
marked as Pond-3 in the satellite imagery. Executive

Q)
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Officer, Nagar Panchayat Dasna informed that the said
water body is a private water body maintained by Mr. Aas
Mohammad and he has not obtained any permission from
NPP, Dasna whatsoever.

Photographs of said water body are as follows:

VL It was observed by the Joint Committee that 01 local drain

stream is getting mixed with pond-1, in which municipal

. solid waste was also found dumped near pond. Photograph
taken during inspection is as follows:

VILIt was informed by Executive Officer that solid waste is not
dumped by Nagar Panchayat and action has been initiated
to stop mixing of untreated effluent into pond by
construction of connecting drain of length approx. 250
meters, which was found under construction. Photograph of
same near Teliyan masjid, Dasna is as followr

2'2,—
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ili. It was found that some legacy waste is also dumped near
pond-1. As per Executive Officer, Dasna, the land, on which
legacy waste is dumped is situated at khasra no. 2244, 2248,
2249, Dasnd, Ghaziabad, which is separate land from said
pond. At present, no new waste is being dumped at site, the
waste was dumped as legacy waste and proposal for
remediation will be submitted for same. Photograph taken
during inspection is as follow:

IV. Executive officer informed the Joint Committee that there is
encroachment on some part of pond land marked as pond-I
and measurement is required for assessment of actual area
under encroachment.

V. Sample of ground water nearby pond-1 was collected from
India marka hand pump at Dudhiya peepal, Dasna and
analyzed in Regional Laboratory, U.P. Pollution Control Board,
Ghaziahad, copy of analysis report is annexed as Annexure -4.

Observations made by the Joint Committee:

i. Measurement of encroached area should be done by
revenue department and encroachment on waterbody land
{Pond-1} shotuld be removed by District Administration and
Nagar Palika.

ii. Mixing of local drain stream with pond-1 must be
prevented by diverting it into dasna drain immediately.

iii. Proposal should be submitted by Nagar Panchayat Dasna

to stop water logging oppesite devi mandir Dasna.

iv. Necessary steps should be taken for restoration and
cleaning of pond-1 by Nagar Panchayat Dasna.

v. Remediation of legacy waste should be done in time bound
manner. :

vi. Proposal regarding scientific disposal of murnicipal solid
waste generated from Dasna should be submitted by
Nagar Panchayat Dasna.”



M. A. No. 48/2022 Afsar Ali Vs. State of Uttar Pradesh
s

4, Even though on its part the Joint Committee has tried to do its best to
present the factual position but te us the same appears to suffer from
serious functional deficiencies. To mention a few no efforts have been made
to ascertain the nature and extent of encroachments, names of encroachers
on the land of public ponds, eviction proceedings, if any, taken and also
number in revenue record, area, ownership and user of private pond. The
report of the Joint Committee shows gross inaction and serious lapses on
the part of the concerned Statutory Authorities. Suitable Action Plan needs
to be evolved and implemented with specific timelines to resolve
environmental problems highlighted in the report and recommendations of

the Joint Comnittee.

5, In the course of hearing of this case after pass over Mr. Utsav Sharma,
Regional Officer, UPPCB Ghaziabad also joined the proceedings through VC
and has apprised us about his perception of the factual position and
requests for grant of time for submitting Action Plan with specific timelines

for remedial measures.

6. Notice be issued to the Chairman, State Wet Land Authority, Chief
Executive Officer, Nagar Panchayat, Dasna, and District Magistrate,
Ghaziabad requiring them to file their response with appropriate action plan

with specific time lines.

7. We also consider it essential to direct the State PCB, Chief Executive

Officer, Nagar Panchayat, Dasna and District Magistrate, Ghaziabad to take

further remedial action in accordance with law by following due process and
file further action taken report within two months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR supported PDF

and not in the form of Image PDF.

8. List for further consideration on 04.11.2022,

415



416

M. A. No. 48/2022 Afsar Ali Vs, State of Uttar Pradesh
-7

9. In the facts and circumstances of this case, presence of the Chief
Executive Officer, Nagar Panchayat, Dasna, Regional Officer, UPPCB,
Representative of State Wet Land Authority and District Magistrate,
Ghaziabad before this Tribunal on the next date of hearing either through
video conferencing or physically is also considered to be essential for
presenting relevant evidence and assisting this Tribunal in effective and
proper resolution of questions relating to environment arising in this case
out of enactments Specified in the National Green Tribunal Act, 2010 and
they are accordingly directed to remain present before this Tribunal as

witnesses with all relevant material on the date of hearing fixed.

10. A copy of this order be also sent to the State PCB, State Wet Land
Authority, Chief Executive Officer, Nagar Panchayat, Dasna, and District

Magistrate, Ghaziabad by email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 02, 2022
AG



